
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAI COMPANY LAW TRIBUNAL ON 21.09.2016

NAME OF THE COMPANY: M/s. Data Infosys Ltd..

SECTION OF THE COMPANIES ACT: 3971398

NATIONAT COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

c. P. NO.
cA. NO.

PRESENT:

106(ND)2009

SMT. INA MALHOTRA
Hon'ble Member (J)

tr-/,"
\
q

3.

q

ril^l'fflr-'n'L' l-n1,.'"J-o

RolrL kr;mcnvt.A,), l"[']t'otu't
R. r qr,,,vt Art' t,*-

ORDER

A request for adjoumment is being made on behalf of the petitioner srnce

Mr.N.M.sharma, ld. Counser for the petitioner in this case is in some per; onai difficulty.

2. Re-notify this case alongwith Cp 1,211-tu0g on 24.1,0.2076 for final arg.uments.

3. Parties are directed to f e their written synopsis. Citations relevant to their
pleading if any, may be filed alongwith.
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4. The date of 23.d September,2076 is hereby recalled.


